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DiISPLACED PERSONS IN ANDAMANS
*882. Shri S. C. Samanta: Will the
Minister of Rehabilltsﬁon be pleased
to state:

(a) whether any fresh batch of dis-

placed persons has been sent to the
Andaman Islands;

(b) the total number of displaced
persons settled there up to the 31st
March, 1952;
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(c) how many have come back up
to 31st March, 1952;

(d) what new facilities have been
made available to the displaced persons
up to date; an

(e) whether any fresh batch will be
sent there in the near future?

e Minister of Rehabilitation (Shri
A. P Jaim): (a) Yes.

(b) 389 families.
(c) 48 families.

(d) No new facilities have heen
offered.

(e¢) The West Bengal Government
intend to send 125 families to the
Andamans this year.

Shri 8. C. Samanta: May I know,
Sir, whether any loan or grant from
the Behabilitation Finance Administra-
tion has been given to displaced per-
sons there?

Shri A. P. Jain: Sir, I have no de-
finite knowledge, but I presume that
no advances have been made from the
Rehabilitation Finance Administration.
Families who are selected for the
islands are either sent for urban re-
habilitation or for rural rehabilitation.
Each of these families is granted a
loan and our general policy is that the
person who has received one loan will
not receive a second -loan.

Shri S. C. Samanta: Is it a fact that
loans have been asked for establishing
colonies there?

Shti A. P. Jain: I have no know-
ledge, Sir. In fact, the Rehabilitation
Finance Administration is not under
my Ministry.

Shri 8. C. Samanta: May I know, Sir,
if the census figure taken in 1951
there and the figure already given by
the hon. Minister differ?

Shri A. P. Jain: I would like to have
notice, Sir.

Shri A. C. Guha: May I know if the
general development plan for the
Andamans will be adjusted with the
rehabilitation programme also?

Shri A. P. Jain: Of course.

Shri A. C. Gnha: May I know what
is the programme for the rehabilitation
of refugees in these islands?

Shri A. P. Jain: Sir, in fact, a number
of plans have been drawn up and they
have to be varied from time to time.
Now it is proposed that on the land
which is reclaimed from forests, re-
fugees will be rehaboilitated. A certain
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number of urban refugees will also be
sent.
Shri Badshah Gupta: May I know,
Sir, the special difficulties due to
which they have returned to India
. again?

Shri A, P. Jain: Forty-eight families

have returned. The reasons are -said
to be three-fold: (1) Some of the
businessmen who went there were not
industrious—and hard work is es-
sential in a comparatively undeveloped
place like Andamans; (2) Sonme dis-
placed persons could not adjust them-
selves fo the new environments and
returned to India; and (3) Some of
these displaced persons who had been
sent to Andamans got information
from East Bengal that conditions had
comparatively settled down there and
they preferred to go back to their
homes.

CorFee (SALE PRICE)

_*883. Shri P. T. Chiacko: Will - the
Ministér of -Commierce and Industry
be pleased to state: .

. (a) whether it is a fact that Govérn-
ment have directed the Indian Coffée
Board that its propgganda units should
sell coffee at the market rates;

(b) whether the Coffee Houses were
not selling coffee at a rate lower than
the market rate; )

(c) whether Government have con-
sulted the Indian Coffee’ Board before
issuing- this directive; and

(d) the reasons for giving such a
direction?

The Deputy Minister of Commerce
and Industry (Shri Karmarkar): (a)
Yes, Sir; but Government’s directive
to this effect has been held in abeyance
pending consideration of the repre-
sentations received. L

(b) Yes, Sir.

{c) The directive was the result' of
detailed but informal discussions held
with some of the prominent members
of the Indian Coffee Board.

(@) The reason for the issue of the
directive was that it was found that
it was no longer necessary to give a
weightage to sales ex-Coffee Houses.

Shri P. T. Chacko: May I know, Sir,
how the market price of coffee com-
ares with the price at which the
offee  Board' was  selling coffee in
retail inside Coffee Houses?

Shri Karmarkar: I should like to
have notice, but the rate in the Coffee
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Houses is very reasonable as compared
with the market rate,

Shri P. T. Chacko: May I know
whgthetr anybzlarraggements have been
made to enable the produc t t
the enhanced rate? P ers fo ge

Shri Karmarkar: Sir, it gives me an

- opportunity to explain. The real pur-

pose ‘of attempting to shut coffee sales
in coffee houses was .that we now pro-
duce. roughly about 20,000 tons and
our internal consumption rose up to
19,000 tons, almost consuming the
whole production. Prewar, out of a
total of 16,000 tons we used to export
8,000 tons. So with a view to en-
courage export and also to help the
producer we thought of discouraging
sales via the coffee houses; also we
did not want our people to be more
addicted to coffee at the present
moment. Obviously pending consi-
deration of the representations, the
directive was held in abeyance.

Shri P. T. Chacko: How much are
we exporting? -

Shri Karmarkar: This year, subject
to correction, I think we have already
allotted for export purposes about
1,200 tons and another 1,000 tons were
recently allotted.

Shri P. T. Chacko: Am I to under-
stand that the Government are in-
tend"ing to introduce coffee prohibi-
tion?

Shri Karmarkar: There is no ques-
tion of prohibition, Sir.

Mr. Speaker: Order, order.

Shri Velayudban: May I know, Sir,
whether the price of coffee was in-
creased because of advance bulk
purchases by U.S.A. and UK.?

Shri Karmarkar: I am afraid, Sir,
my hon. friend has shot wide nf the
mark. The question does not relate
to increase of price. The question re-
lated to discouragement of sales in
coffee houses with a view to induce
greater export.

SILK INDUSTRY

*R84. Shri P. T. Chacko: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Government are aware
that the Silk Industry in India is faced
with a hard struggle for éxistence on
account of the fall in prices;

(h) whether the attentioni of Govern-
ment has been drawn to criticisms that
the violent fluctuations in prices are





